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Through E-mail

To,
The Registrar General,
Hon’ble National Green Tribunal,
Principal Bench, New Delhi.

Sub: Regarding filing of Action Taken Report before Hon’ble NGT passed an
order dated 24.07.2019 by Hon’ble NGT, New Delhi in O.A. no.
601/2019 Prem Singh & Anr. Vs. M/s Sakar Hari Entt Udyog & Ors.

Sir,

With reference to the above mention subject, please find the enclosed
herewith the factual & action taken report. Part-A of the report is related to M/s
Sakar Hari Entt Udyog, Vill: Nagala Gujar, Distt. Moraddabad & Part-B of the
report is related to M/s Jai Sri Ram Brick Works, Vill: Chirauli, Distt. Sambhal.
The Annexure containing total number of pages- 20 (Total pages for Part-A report
are 10 & for Part-B report are 10).

With regards
Enclosure: As above.

(Ajay Sharma)
Regional Officer
ge:
1. District Magistrate, Moradabad.
2. District Magistrate, Sambhal.
3. Sri Pradeep Mishra, Advocate for UPPCB.
4. Chief Environmental Officer (C-7), UPPCB, Lucknow.
5. Chief Law Officer, UPPCB, Lucknow.

-

Regional Officer

Head Office : Paryavaran Bhawan, T.C.-12 V, Vibhuti Khand, Gomti Nagar, Lucknow-226010



PART - A

(M/S SAKAR HARI ENTT UDYOG, VILL: NAGALA
GUJAR, TEHSIL: BILARI, DISTT. MORADABAD )

COMPLIANCE REPORT OF ORDER DT 24.07.2019 BY HON’BLE NGT,

NEW DELHI IN O.A. NO. 601/2019 PREM SINGH & ANR. Vs. M/s
SAKAR HARI ENTT UDYOG & ORS.

. Hon’ble NGT, New Delhi, vide its order dt 24.07.2019 in O.A. No.
601/2019 Prem Singh & Anr. Vs. M/s Sakar Hari Entt Udyog & Ors.,
has directed as follows:

13

oo Let a factual and action taken report in the matter be
furnished by the Uttar Pradesh State Pollution Control Board
(UPSPCB) and the District Magistrate of Sambhal and Moradabad
Districts within one month by e-mail at judicial-net@eov.in. The nodal
agency will be the UPSPCB for coordination and compliance...”

GENERAL INFORMATION ABOUT THE BRICK KILN:

I. M/s Sakar Hari Entt Udyog is established at Khasara No. 565, 566
& 548 of Vill: Nagala Gujar, Tehsil: Bilari, Distt. Moradabad.

2. As per the certificate of Commercial Tax Deptt., the brick kiln is
operated by Mr. Balbir Singh, Mr. Rajveer Singh, Mr. Satvir Singh
& Mr. Udayavir Singh. The operation of brick kiln was started on
03.10.2011. (Annexed as Annexure-1).

3. The installed capacity of the brick kiln for a production of bricks is
25000 Nos. per day. The main raw materials are clay, sand etc.

4. The said brick kiln has been cstablished without obtaining the
Consent To Establish (CTE/NOC) from UPPCB.
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- 5. The application for consent to operate was submitted to the
UPPCB on 17.10.2011 for obtaining the air consent under section
21 of the Air (Prevention and Control of Pollution) Act, 1981.

6. The application for CTO was rejected by the Board due to lack of
desired information sought from the applicant. (Annexed as
Annexure-2).

7. The said brick kiln continued its operation without obtaining CTO
from the Board despite several notices.

ACTION TAKEN

L. Finding the brick kiln being operated without the CTO, a closure
order u/s 31-A of the Air (Prevention & Control of Pollution) Act,
1981 was issued by the Board vide letter No. H-19132/C-
7/Vayu/1147/ bandi adesh/Mora./ 2018 dated 27.04.2018.
(Annexed as Annexure-3).

2. The said brick kiln was inspected on 19.05.2018 by the officials of
UPPCB and Mining Department and again on 22.06.2018 by
UPPCB officials. The brick kiln was found in operation on both
dates of inspection and it was the clear violation of the closure
order, issued by the UPPCB. During the inspection, the operation
of brick kiln was stopped by the team.

3. A joint committee, comprising the officials of UPPCB, Revenue
Deptt. & Police Deptt. was constituted by ADM (F&R),
Moradabad vide letter No. 23/ST/2019-20 dated 10.04.2019
(Annexed as Annexure-4). The inspection was carried out on
12.04.2019 by the joint committee and found the brick kiln was in
operation. The operation of brick kiln was stopped by filling the
water in the trench by the team on the spot. Report of closure is
annexed as Annexure-5).

4. Due to non compliance of the closure order, issued by the Board, a
complaint no. 770/2019 has been filed against the brick kiln by the

1




UPPCB before Hon’ble Special Court of Judicial Magistrate,
Pollution, Lucknow u/s 37 of the Air (Prevention and Control of
Pollution), Act 1981 and the matter is under consideration before
Hon’ble Court.

Conclusion :
At present the above said brick kiln is closed. As the brick kiln has

not obtained consent to operate (CTO) from the Board, it will be ensured
that the brick kiln would not start its operation in compliance of closure
order issued by the Board.

1

24.89

(Ajay Sharma) (Rakesh Ku ' 9
Regional Officer District Magi
U.P. Pollution Control Board Moradabad

Moradabad



- UPVAT - XI

Department of Commercial Taxes, Government oi Utiar Pradesh
[ See sub-rule (8) and (19) of Rule - 32 of the UPVAT Rules. 2008 ]

Certificate of Reqlstratlon and Allotment of TIN
09761004956

M/S SAKAR HARI INT UDYOG whose principal place of business is situated at VILLAGE- fj_&“
NAGLAGUJAR, P.O. MOHAMMAD SADIKPUR, BILARI.MORADABAD located in Commercial *’ 3

Vax Circle/Sector Moradabad (B) / Sector-3, Chandausi, AC subject to prbvisnons of the Utlal

Pradesh Vaiue Added Tax Act, 2007 is hereby registered as a dealer and 09761004956 is
allolied as s Taxpayer's dentification Number [TIN]. This Registration Certificate is valid with

effect from 03-0ct-2011 till ihe business is discontinued.

Nature of Business Whol.eSaler, Retailer, Manufacturer

Place of branches in U.P. 1 VILLAGE- NAGLA(JUJAR P.O. MOHAMMAD SADIKPUR, BILARL Fhone NO!
& outside U.P. 9557643998
Description of : Ao . Ceramic building brlcks ficcring blocl\s support or filier tiles and (he like
Trade/Commuodity =

s

\W%mm@immf A7 BALVEER SINGH VILLAGE-NAGLAGUJAR -2 0 MOHARIAD sApznr;Fua_,’_fg::i,
o 2 e 4. RAJVEER SINGHAUTH PERSON), ~ VILLAGE: NAGLACUJAR F O MOHAMMAI
SADIKPUR BILARIT . i

? . SATYAVIR SINGH(AUTH.PERSON)  VILLAGE- NAGLAGUJAR, PG MOHAMN

SADIKPUR, BILARI )

4. UDAYAVIR SINGH(AUTH PERSON), VILLAGE- NAGLAGUJAR. 20 140K AMId/
SADIKPUR, BILARI ;
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PART - B

(M/S JAI SHRI RAM BRICK WORKS, VILL: CHIRAULI
BHAGWANTPUR, TEHSIL & DISTT. SAMBHAL)

COMPLIANCE REPORT OF ORDER DT 24.07.2019 BY HON’BLE NGT,
NEW DELHI IN O.A. NO. 601/2019 PREM SINGH & ANR. VS. M/s
SAKAR HARI ENTT UDYOG & ORS.

Hon’ble NGT, New Delhi, vide its order dt 24.07.2019 in O.A. No.
601/2019 Prem Singh & Anr. Vs. M/s Sakar Hari Entt Udyog & Ors.,
has directed as follows:

. “eoveoo. Let a factual and action taken report in the matter be
furnished by the Uttar Pradesh State Pollution Control Board
(UPSPCB) and the District Magistrate of Sambhal and Moradabad
Districts within one month by e-mail at judicial-ngt@gov.in. The nodal

agency will be the UPSPCB for coordination and compliance...”

GENERAL INFORMATION ABOUT THE BRICK KILN:

1. M/s Jai Shri Ram Brick Works has been established at Vill:
Chirauli Bhagwantpur, Tehsil & Distt. Sambhal.
2. As per records of UPPCB, the said brick kiln was established in
" the year 2019 without obtaining the Consent To Establish
(CTE/NOC) from UPPCB.
3. The brick kiln engaged in the production of bricks by using clay,
sand etc as main raw materials.

4 A)



4. The brick kiln has neither applied for nor obtained the Consent To

Operate (CTO) under section 21 of the Air (Prevention and Control
of Pollution) Act, 1981.

ACTION TAKEN

l.

9]

During the construction period of the above brick kiln, a complaint
from one Sri Adhar Mohan, R/o Vill: Chirauli Bhagwantpur, Distt.
Sambhal was received on 12.12.2018 in the office of UPPCB,
Moradabad. (Annexed as Annexure-1)

. Taking cognizance of the said complaint, the inspection was

carried out by the officials of UPPCB, Moradabad on 11.02.2019.
At the time of inspection, the brick kiln was found under
construction without obtaining the NOC from UPPCB and
breaching the norms of Uttar Pradesh Brick Kilns (Siting Criteria
for establishment) Rules, 2012.

. A notice was issued by the UPPCB vide letter no. 201/E-7/General

dt. 14.02.2019 to stop the construction at the aforesaid site.
(Annexed as Annexure-2)

As the brick kiln did not respond to the notice and started the
operation, the closure order under section 31-A of the Air
(Prevention and Control of Pollution), Act 1981 was issued by the
UPPCB, Lucknow vide letter no. H-39454/C-7/vayu/ 1611/bandi
adesh/bij./2019 dated 31.07.2019 against the said brick kiln.
(Annexed as Annexure-3)

The copy of the closure order was served by the UPPCB,
Moradabad to the representative of the brick kiln Mr. Mahendra
Pal, Partner, on dt. 7.8.2019 for the compliance of the same. The
brick kiln was found not in operation due to off-season. (Annexed

1 @3

as Annexure-4)



6. A letter has been sent to the Superintendent of Police, Sambhal by
UPPCB vide letter No. 2147/J-33/Sambhal dated 21.08.2019
regarding ensuring the closure order, issued by the Board in
upcoming season. (Annexed as Annexure-5).

Conclusion :

At present the above said brick kiln is closed. As the brick kiln has
not obtained consent to operate (CTO) from the Board, it will be ensured
that the brick kiln would not start its operation in compliance of closure
order issued by the Board.

& O

(Ajay Sharma) (Avinash Krishna Singh)
Regional Officer #"‘i District Magistrate
U.P. Pollution Control Board Sambhal
Moradabad
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